SHRI SANTOSH BAGRODIA: Sir, my second supplementary is this. Investments in mutual
funds by CPSUs have been banned till January, 2010. Does the Government plan to open it to
the wisdom of the CPSUs, that they can invest in mutual funds after 20107 If that is so, then,
planning for it has to be done now by the CPSUs, as we are nearing January, 2010.

SHRI PRANAB MUKHERJEE: Sir, this is not related to the main question.

SHRI D. RAJA: Sir, the banks form the central net system of modern economy today. If that
is so, our banks need to be streamlined. Now, the answer is very clear about bulk deposits and
retail deposits. The bulk deposits and the corporate houses, which have the Instrument of
Certificate of Deposits, are getting 10 to 12 per cent interest rate now, whereas on savings
accounts, their interest rate now, | am told, is 3.5 per cent. | would like to know from the hon.
Minister whether the Government has any strategy to encourage ordinary people to go in for net
savings. If that is so, is the Government thinking of increasing the interest rate on savings
accounts from 3.5 per cent to, at least, 5 per cent, which was there earlier?

SHRI PRANAB MUKHERJEE: Surely, | am not going to discuss the interest policy or the
monetary policy in the House. It is a major policy matter, and this is being done by the Reserve
Bank of India. Determining the interest rate is not in the domain of the Government of India. The
senior Members would know it. It is in the domain of the Reserve Bank, which they do so, from
time to time, keeping in view the overall requirements. We always encourage people for thrift,
and various schemes are being introduced. But there must be a balance between the interest at
which the banks will pay to the depositors and the interest which they will charge from the
lender. Keeping that in view this balance is to be struck. Let us not enter into that area; let us
leave it to the experts. The Reserve Bank is the competent body to deal with it. Let them do it.
...(Interruptions)...

SHRI D. RAJA: Sir, | asked... (Interruptions ). ..
MR. CHAIRMAN: Mr. Raja, that question is over. ... (Interruptions)...

SHRI D. RAJA: One second, Sir. The answer says, ‘the public sector banks were advised.’
If that is so, why can’t the Government advise the public sector banks? That is the simple
question | asked.

SHRI PRANAB MUKHERJEE: The public sector banks are advised by us and also by the
RBI. ...(Interruptions)...
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lilegal trade of gas cylinders

1*166. SHRI JANESHWAR MISHRA: Will the Minister of PETROLEUM AND NATURAL GAS
be pleased to state:

(a) whether it is a fact that the illegal trade of supplying underfilled gas cylinders and the
filling of gas in small cylinders is being run in the country;

(b) if so, whether any effective steps are being taken by Government to check it; and

tOriginal notice of the question was received in Hindi.
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(c) if so, the details thereof ?

THE MINISTER OF PETROLEUM AND NATURAL GAS (SHRI MURLI DEORA): (a) to (c) A
statement is laid on the Table of the House.

Statement

(a) to (c) While there have been instances of supply of partially used cylinders/under-
weight cylinders/pilfering product from LPG cylinders, no case of filing gas in small cylinders by
the LPG distributors of Public Sector Oil Marketing Companies (OMCs) has been reported.

Surprise Quality Control Checks which includes weighment of cylinders are carried out at
the distributors godown as well as enroute weight checking of filled cylinders available in delivery
vehicle is being done by the field officers to check pilferage/presence of any underweight
cylinders. The distributors have also been instructed to satisfy the customers about correct
weight of cylinder by weighing them, to ensure that the seals are verified and shown to the
customers at the time of delivery. In case any under-weight cylinder is received by the customer,

such cylinders are replaced free of charge by the OMCs.

Industry is working on a device which will be fitted to an LPG cylinder to prevent pilferage of
LPG from the cylinder. Industry has invited Global Expression of Interest for development of Anti

Pilferage Device in November, 2009.

Whenever OMCs receive complaints, these are investigated and if the complaint is
established, suitable action is taken against the LPG distributor(s) in accordance with the
provisions of the Marketing Discipline Guidelines (MDG). MDG provides for following action

against the distributor:-

— Fine of Rs. 20,000 plus the price of LPG diverted at commercial rates for 1st

offence.

—  Fine of Rs. 50,000 plus the price of LPG diverted at commercial rates for 2nd

offence.
—  Termination of the distributorship for 3rd offence.

OMCs have reported that based on the established complaints of supply of underweight
cylinders/pilfering product by LPG distributors, action as been taken in 163 cases including
termination of four LPG distributors in the country during the last three years and April —

September 2009 as per provisions of MDG/Distributorship Agreement.

In addition to the action taken by the OMCs, State Governments are empowered under the
LPG (Regulation of Supply & Distribution) Order, 2000 promulgated under the Essential
Commodities Act, 1955 to take action against black-marketing of domestic LPG. Similarly, the
Weights and Measures Departments of the States/UTs initiate legal action against those LPG

distributors found supplying underweight LPG cylinders.
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D[ ]Transliteration in Urdu Script.
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